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4. Retail trading and transport sector emerged as the major activities selected

by the beneficiaries which are more potential for generating of income.

5. There has been increase in the income of the beneficiaries after setting up
their ventures/units under the schemes of NSKFDC.

6. The living conditions of the beneficiaries, in terms of condition of house,
source of water, toilet facility, medical facilities, etc have been improved
after availing the benefit of the schemes of NSKFDC.

7. The Schemes of NSKFDC have given them pride to live in a dignified
manner by taking an alternative occupation and helped them to join in the

main stream of the society.

8. Under the Skill Development Training Programme, the skills of the target group
1s increased which explore the possibilities for getting the job employment

or run their umits successfully.

9. TFurther, the educational standard of the children of the Safai Karamcharis
have been improved to the some extent as they are taking the Education
Loans for higher studies like MB.B.S., B.Tech., MB A, Hotel Management,
Nursing, B.C.A. and Law courses etc; and also acquiring the education from
Abroad also.

The three Corporations have been evaluating their schemes on sample basis
through external agencies and also inspecting the assisted units by field visits of their
Officials with an objective to find out the impact of its schemes on the livelihood

of its target group.
{e) No Sir
() Does not arise.
Post of Chairman in NSKFDC

3959 KUMARI SELJA: Will the Minister of SOCIAL JUSTICE AND
EMPOWERMENT be pleased to state:

(a) whether it is a fact that the post of Chairman in National Safai Karamcharis
Finance and Development Corporation (NSKFDC) in New Delhi has been abolished;

{b) if so, the reasons therefor and if not, since when the above post is lying

vacant,

{c) the reasons for keeping the above post vacant for so long;

T Original notice of the question was received in Hindi.
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(d) whether Government is currently considering to make appointment on the

said post; and
{e) if so, by when?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE
AND EMPOWERMENT (SHRI RAMDAS ATHAWALE): (a) to {(e) No Sir,
the post of Chairman in National Safai Karamcharis Finance and Development
Corporation (NSKFDC) in new Delhi has not been abolished. The post of
Managing Director has been vacant from 01.09.2016. The Public Enterprises
Selection Board issued advertisement on 27.02.2017 inviting applications for the
post of Managing Director, NSKFDC and the last date for receipt of applications
1s 20.04.2017. At present the additional charge of Managing Director, NSKFDC
has been assigned to Managing Director, National Backward Classes Finance

and Development Corporation.
Disability camps under ALIMCO

3960. SHRI V. VIJAYASAI REDDY: Will the Minister of SOCIAL JUSTICE
AND EMPOWERMENT be pleased to state:

{a) whether Government has been organizing disabilities camps under the aegis of
Artificial Limbs Manufacturing Corporation of India (ALIMCO) all over the country
to furnish artificial limbs to needy people;

(b) if so, the number of such camps organized during 2015-16, particularly in
Andhra Pradesh and Telangana; and

{c) the number of people who got benefited in these two States?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI KRISHAN PAL): (a) Yes, Sir Under Assistance to Disabled
Persons for Purchase/Fitting of Aids and Appliances (ADIP) Scheme, funds are released
to various Tmplementing Agencies to assist the needy disabled persons (Divyangjan) in
procuring durable, sophisticated and scientifically manufactured, modern, standard aids
and appliances that can promote their physical, social and psychological rehabilitation
by reducing the effects of disabilities and enhance their economic potential. Artificial
Limbs Manufacturing Corporation of India (ALIMCO) is one of the implementing

agencies under the Scheme.

{b) and (c) State-wise number of camps organised and beneficiaries benefited n
these camps including in Andhra Pradesh and Telangana States under the scheme

during 2015-16 are as per given in the Statement.



